
VIe sag from R· '. 

(4) ~t ment (Hindi and Engli h 
ver ion) showing re on for delay in 
layin th paper m ntioned at (3) 
ab v . r Placed ill Library. See o. 

- 19 i83j. 

12.7 Ius. 

OMMI 0 
H DUL 0 

R EPORTS 01' TUDY T UR 

HRI A. . DA (Jaipur): 1 beg to 
lay on the Table 11 copy each of the fol-
Io ing I 'P rt. (Hmdl and english ver-

io . ) of t h ' tudy Tour of the Com-
mitt e on the Wdfare of chcduled 

a'\te and ch dul d Tribe:-

(i) cport of tully "I our of th 
tudy roup I (f th ommitt e on 

it j 'it to Calcutta. Patna and Luck-
now during J anuary, 19 3. 

(ii) R p rt cf Study Tour f the 
tudy roup 11 0 the ommitte on it 

visit to Bhubane hwar, Vi 'akhapat.nam 
and Hyderah9d during Janu ry. 19 3. 

M SAG E FROM RAlY A SADHA 

S R RY: ir T hav' to rep rt 
th following mes ag s r' ived from the 
Secretary-Gener 1 of Rajya bha:-

(1) 'In accordanc with the pro-
vi ion of rule 127 of the Rul of 
Pro dure and ('A)nduct of Bu in in 
the Rajya Sabha, I am directed to in-
form the Lok Sabh that the Rajya 
Sabha, at its itting held n r the 24tb 

9~ 1905 ( :AKA) P·A . . R eport 

If h, 19 3, 
amendment to th Delhi 
(Am ndment) Bill, 
pa ed by the ok t it 
held on the 22nd March, 1983." 

In a cord nee with the pr vi-
J 27 Of th ule 0 Pr-
nuuct f Bu in. in th 

. abha I am directed to inf rm 
ok abha th t t Rajya abh, 

at it itting heM .n 24th March 198, 
agreed without any amendm nt to the 
Delhi Municipal Co rporat i n (Amend. 
m nt) Rill , 19 '3. which wa p a. y 
the L k abha aL it itting held on the 
22nd March, 19 3." 

P BLK A ' 'OMMI E 

Hu OR D TWL TY SI 111, Hu DRED W N-
TY IN HAND H,pNORED HIR I TH 
Rl- PORIS 

HRI HHIKU RAM J IN (Chandni 
Chowk): I g to pre nt the following 
Rep rt (Hindi and ngli 'h ver ion) of 
the Public count Committee:-

(I) Hundr and w n.ty- i th e-
p rt on Action Taken by Government 
on the recommendation contained in 
,th ir ixty-Ejgbth R por on C ntral 
Railway-fdlJing of import inv rtOT 
and Depo it Work on Railway . 

.. (2) Hundred and wenty- inth Re-
port on Action Taken by Governm n.t 
on the recommendation contained in 
their Hu ndred and El venth Report 
the Working of the om e th oint 

hjef Controller of Imp rt and • I 
port (CIA), New Delhi. 

(3) Hundr d and Thirtieth R pon Il' 
Action Tn en by G ~ ment on the-
recommendatio contained in th ir 

venty beth Report on D evelop nt 
of a helicopter. 


